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the undertakings for the ex-servicemen, 
including those disabled and dependents of 
the Armed Forces personnel killed in action. 
A directive to this effect has been issued to all 
the 8 Defence public sector undertakings. 
Similar directives or instructions have also 
been issued to the other Government of India 
public sector undertakings by the admi-
nistrative Ministries concerned, except in case 
of a few undertakings where infonnatian as 
regards the action taken is awaited. 

(b) The reservations as above will remain 
in force till 30th June, I97<3 in the first in-
stance. 

 

 THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) : (a) to tc) A statement is 
laid on the Table of the House. 

STATEMENT 

Government's   policy   with   regard to the 
production of nuclear weapons has been explain-
ed to Parliament on  many occasions.   It is to 
use nuclear energy for peaceful purposes only. 
The Department of Atomic Energy is studying 
situations under which peaceful nuclear explo-
sions carried    out under ground   can   be   of 
economic   benefit   to India without   causing 
environmental hazards. It will be appreciated 
that in the context of this policy the questions as 
to whether Indian scientists are fully capable of 
and are in possession of complete knowhow for 
manufacturing  the  atom bomb and if so how 
long it will take them to manufacture the bomb 
are purely hypothetical;  a  discussion on them is 
not practicable  nor will   it serve any  public 
interest.] 

†Transferred from the 25th May, 1972  

†[  ]English translation. 

 


